
आयकर अपील
य अ�धकरण,च�डीगढ़ �यायपीठ,”A” च�डीगढ़ 

IN THE INCOME TAX APPELLATE TRIBUNAL 
DIVISION BENCH, “A” CHANDIGARH 

 
BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER AND  
SHRI VIKRAM SINGH YADAV, ACCOUNTANT MEMBER 

 

आयकर अपील सं./ITA No.175 /CHD/2021 
 �नधा�रण वष� / Assessment Year : 2016-17  

Indu Suri & Co., 
Shimla. 

Vs The Pr. CIT-I, 
Chandigarh. 

�थायीलेखास.ं/PAN  NO: AAEFI6778D 

अपीलाथ�/Appellant  ��यथ�/Respondent 

    �नधा��रती क� ओर से/Assessee by:     None ( withdrawal application). 

  राज�व क� ओर से/ Revenue by    :     Shri Vivek Nangia, CIT-DR 

  सनुवाईक�तार"ख/Date of Hearing         :            07.04.2022 

  उदघोषणाक�तार"ख/Date of Pronouncement     :  07.04.2022 

 

आदेश/Order 

Per Sanjay Garg, Judicial Member: 

  
The present appeal has been filed by the assessee against the order dated 21.03.2021 

of ld. Pr. CIT, Chandigarh per ta ining to  2016-17 assessment year.  

2.  The assessee has placed on record an application seeking withdrawal of the appeal. 

Revenue has no objection to the withdrawal of the appeal. Accordingly, the appeal of the 

assessee is dismissed as withdrawn. The said order was pronounced on the date of hearing 

itself in the open Court. 

 Order pronounced in the Open Court on 7
th

 April,2022. 

       Sd/-       Sd/- 

( VIKRAM SINGH YADAV) 

लेखा सद�य/ Accountant Member 

           ( SANJAY GARG) 

�या�यक सद�य/ Judicial Member 
 “Poonam.” 

आदेशक���त(ल)पअ*े)षत/ Copy of the order forwarded to : 

1. अपीलाथ�/ The Appellant  2.��यथ�/ The Respondent 3.आयकरआयु+त/ CIT4.आयकरआयु+त (अपील)/ The CIT(A) 

5.)वभागीय��त�न.ध, आयकरअपील"यआ.धकरण, च0डीगढ़/ DR, ITAT, CHANDIGARH 6.गाड�फाईल/ Guard File  

 

 

आदेशानुसार/ By order, 

सहायकपंजीकार/ Assistant Registrar 


